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MR. DEPUTY CHAIRMAN: Actually I don’t know what is the subject.
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MR. DEPUTY CHAIRMAN: Now, please conclude.
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MR. DEPUTY CHAIRMAN: Please conclude. You made your point. Please
conclude. That is all.
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Rl i -

AR 0RO ; 00 »000) 2S<.. Minister wants to say something. All of you please
sit down. That is all. Nothing more will go on record.
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SHRI PREM CHAND GUPTA (Bihar): Sir, | associate myself with the concern
expressed by Km. Mayawati.

SHRI D. RAJA (Tamil Nadu): Sir, I associate myself with the point expressed by
Km. Mayawati.

SHRI DEVENDER GOUD T. (Andhra Pradesh): Sir, | also associate myself with
the point expressed by Km. Mayawati.
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MR. DEPUTY CHAIRMAN: Now we will take up clarifications on the Statement
by the Prime Minister. ...(Interruptions)... &) V0. 00 2S<.....(00k0-0080).. 0S¢,
DS<.....(0iH00)... Hon. Leader of the Opposition will speak now.
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MR. DEPUTY CHAIRMAN: It is not going on record. ...(Interruptions)...
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SHRI C.M. RAMESH (Andhra Pradesh): Sir, people in Andhra Pradesh are on the
roads. ...(Interruptions)...Sir, Andhra Pradesh is boiling. ...(Interruptions)...
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to adjourn the House. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: That is what | am saying. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: That is what | want to take up. ...(Interruptions)...1
am requesting the hon. Members, including the most respected Kumari Mayawatiji,
please allow the clarifications on the statement of Coal Minister
...(Interruptions)...Parliamentary Affairs Minister, would you like to say
something?...(Interruptions)... The House is adjourned for ten minutes.

The House then adjourned at nine minutes past twelve of the clock.
The House re-assembled at nineteen minutes past twelve of the clock.

[MR. DEPUTY CHAIRMAN in the Chair.]
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MR. DEPUTY CHAIRMAN: No, please. | am not allowing. You made your point,
and now | am not allowing.
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MR. DEPUTY CHAIRMAN: You kindly listen to the Parliamentary Affairs Minister.
...(Interruptions)... Mayawatiji, the Parliamentary Affairs Minister is on his legs. Please
listen to him.

THE MINISTER OF URBAN DEVELOPMENT AND THE MINISTER OF
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MR. DEPUTY CHAIRMAN: | have called the hon. LoP. ...(Interruptions)... Nothing
else will go on record. ...(Interruptions).. Nothing else will go on record.
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CLARIFICATIONS ON THE STATEMENT BY MINISTER

Regarding investigation of coal block allocations by Central
Bureau of Investigation

THE LEADER OF THE OPPOSITION (SHRI ARUN JAITLEY): Mr. Deputy
Chairman, Sir, the hon. Minister for Coal has made two statements before this House.
He made the first statement on the 20th of August, 2013 and the second statement on
23rd August, 2013. In the first statement, he was a little vague. He said ‘some files
may not be available. In case they are asked for we will try and supply them.” In para
three, he said and | think this is extremely important because this was a methodology
of concealing fair information and | quote from his statement, “The CBI has asked
interalia for 157 applications/documents which were prior to 28.6.2004 but have not
been allocated coal apart from a few other files and documents.” So, the statement was
paraphrased as though all these are pre-2004 files. On the same day, when clarifications
were sought, he made a statement in the House, 0 +iif») UiA0 +0IA00 £2 40 AR, 0i AN,
>0ET0mA) 2004 A) B0 U £.. These are all prior to 2004. This was categorically stated.
When Members were not satisfied because reports were appearing that these are all
documents between 2006 and 2009 and not the documents prior to 2004, he has now
made a very interesting statement which is an example of how the arithmetic of this
Government works. In para 4 he says and he refers to the documents and files “not
supplied’, these documents may be broadly classified as 43 files, 19 applications for
coal block allotment, 157 applications of private applicant companies who had applied
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